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Chest Diseases In IDclIa 

-316 JDr. L. M. SinChvl: 
. L Shrl D. C. Sharma: 

Will the Minister of Health be 
pleased to state: 

(a) whether the visiting experts 
attending the Seventh International 
Congress on Diseases of the Chest 
held in February, 1963 in New Delhi 
have been asked or consulted in res­
pect of the high Incidence of chest 
diseases In India; and 

(b) if so, whether they made any 
observations or recommendations! 

The Minister of Health (Dr. SusIdIa 
Kayar): (a) No, Sir. 

(b) Does not ari.R. 

TrlUlSfer of D.V.C. Heallquarte1'll 

r Shri Shree Narayan Das: i Shrl p. R. Chakraverti: 
-317. Shri Subodh Hansda: 

Shri S. C. Samanta: 
I Shri B. K. Das: 

Will the Minister of IrrigaU. anll 
Power be pleased to state: 

(a) whether the question of shift­
ing the Headquarters of the Damodar 
Valley Corporation to Maithon has 
.been finally settled; 

(b) if not, the reasons therefor; 

(C) whether the Central Govern­
ment have taken any initiative in 
the matter; and 

(d) if so, the result of such initia­
tive? 

The Minister of State In the Minis­
try of Irrigation and Power (Shr. 
Alagesan): (a) The shifting of the 
headquarters of the D.V.C. to the 
Valley has been agreed to in princi­
ple by all concerned. 

(b) to (d). Do not arise. 

Floods and Power Supply In Assam 

318. Shri P. C. Borooah: Will the 
Minister of Irrigation and Power bit 
pleased to state: 

(a) whether various schemes/sug­
gestions fOr tackling the problems of 
Assam regarding Floods and Power 
have of late been under considera­
tion of the Union Ministry of Finance; 
and 

(b) if so, what decisions have been 
taken in this regard? 

The Minister of State In the Minis­
try of Irrigation and Power (Shrl 
A1agesan): (a) They are under consi­
deration of the Ministry of Irrigation 
& Power. 

(b) With regard to Flood Control 
Schemes, it has been decided in COI\­

sultation with the Ministry of Finance 
and the Planning Commission to 
render financial assistance to maet 




